FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTEN NOFTHEC TORS OF
SNS LABORATORIES LIMITED

RELEVANT PARTICULARS
. | Name of corporate debtor SNS LABORATORIES LIMITED
. | Date of incorporation of corporate debtor | 18/09/1985
3. | Authority under which corporate debtoris | Registrar of Companies, Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability L85110HR1985PLC022029
Identification No. of corporate debtor
5. | Address of the registered office and Registered Office: Office No. 322, 3rd Floor,
principal office (if any) of corporate debtor | S.S. Plaza Commercial Complex, Mayfield Garden,
Sector-47 Gurgaon — 122001, Haryana
6. | Insolvency commencement date in respect | 11.08.2022
of corporate debtor
7. | Estimated date of closure of insolvency 07.02.2023 i.e., 180 days from Insolvency
resolution process Commencement Date
8. | Name and registration number of the Mohd Nazim Khan
insolvency professional acting as interim Reg. No. IBBI/IPA-002/IP-N00076/2017-18/10207
resolution professional
9. | Address and e-mail of the interim resolution | Address: MNK House, 9A/9-10, Basement,
professional, as registered with the Boad East Patel Nagar, New Delhi-110008, India
Email: nazim@mnkassociates.com

S}

10. | Address and e-mail to be used for Address: MNK House, 9A/9-10, Basement,
correspondence with the interim resolution | East Patel Nagar, New Delhi-110008, India
professional E-mail id: cirp.snslaboratories@gmail.com

111_| Last date for submission of claims 25-08-2022

12.| Classes of creditors, if any, under clause (b) | No Class of Creditors could be ascertained
of sub-section (6A) of section 21, at this stage.
ascertained by the interim resolution
professional

13.| Names of Insolvency Professionals No Class of Creditors could be ascertained at this
identified to act as Authorised stage accordingly no Authorized Representative is
Representative of creditors in a class proposed.

(Three names for each class)
14.| (@ Relevant Forms and WEB LINK: https://ibbi.gov.inhome/downloads

(b) Details of authorized representatives Not Applicable in view of Column 13
are available at:

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench, has
ordered the commencement of Corporate Insolvency Resolution Process of SNS Laboratories
Limited on 11.08.2022.
The Creditors of SNS Laboratories Limited are hereby called upon to submit their claims with
proof on or before 25.08.2022 to the Interim Resolution Professional at the address mentioned
againstentry No. 10.
The operational creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

ission of false or mi: ing proofs of claim shall attract penalties.
The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
rersons) Regulations, 2016. The proof of claims is to be submitted by way of following specified
forms:
Form B for claims by Operational Creditors except Workmen and Employees;
Form C for claims by Financial Creditors;
Form D for claims by workmen and Employees;
Form E for claims by Authorized Representatives of Workmen and Employees
Form Ffor claims by Creditors other than Financial Creditors and Operational
Creditors.
Sd/-
Mohd Nazim Khan
Interim Resolution Professional
1BBI/IPA-002/IP-N00076/2017-18/10207
AFA Valid Upto 23.11.2022
Date: 11.08.2022
Place: New Delhi
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BHARTIA BRIGHT & SEAMLESS STEELS LTD PARAK VALLEY GEMENTS LIMITED A F ENTERPRISES LIMITED
CIN=LET120MEB1349PLCDT 7539 Regd. Off.: Debendra Magar, Shaombaz PO Badarpurghat Badarpurghat Karimgay, Assam 788503 - CIN: L1B100DL1983PLCO16354
Regd. Office : 8 Metaji Subhas Road Kolkata Koch Bihar - 700001, Corp Off.: DSM 450-451-452, DLF Towsers, 15 SHivaji Marg, Mali Magar, Mew Delhi 110015 '/ REGD. OFF: D5M-334, DLF TOWER, SHIVAJI MARDG, NAJAFGARH ROAD, MOTI NAGAR, NEW DELHI-110015
Phone No. 093-40410-25085/0518 Tek: 05643-269561, Email: EE@DEI’EF.-&EI‘I’IEIEIZEEF‘I'I Wabgite: ww barakcemanl.com ':_;_:' CORP OFF: PLOT ND, B:ll SEL—FDH"E.. MAIN MATHURA RDADI FAR'DF_EA‘[}I HARYAMA-12 1006
E-Mail ID: madhu@fortunarealty.in EXTRACT OF STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE' 2032,  (Rs. in Lakhs)| =% Email Id: info.afenterprises@gmail.com | £ Website: www.afenterpriseshtd.in
STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR Standalone Consolidated Extract of Consolidated and Standalone Financlal Results for Quarter ended 30th June, 2022 [In terms of Regulation
THE QUARTER ENDED JUNE 30, 2022 (T IN LACS) Dwidaded Endad Yaar Endad Cluarter anded Year Ended 47{1) {b) of the SEBI (LODR) Regulations, 2015]
3 Preceding | Comaspanding AN culars 30.08.2022 | 31.83.2022 | 30.06.2021| 31.03.2022 | 30.08.2022 | 31.03.2022 | 3p.08.2021 | 31032022 (Amount in Lakhs.)
months | 3Months| 3 Manths {Unaudited)| (Audted) | (Unsudited)] (Audited) | Unsudited) | Audited) | {Unaudited) | [AuciSed) Sr. Particulars Standalone Consolidated
Pal"tll:ulars ﬁﬂiuua?&ar uﬂ Pmﬁl |_{|53:| |'|:,|- EIPEPQ;; Me.m e el T e e e e Bt kit B ot Lol w u t'd u “ﬂ“ﬂ u lﬂl d
300622 | #0322 | 300621 exceplionsl and extraordinary items) 223,96 24461 10296 BET.23 178.08 27949 133401  B41.81 _ (Unaudited) | (Unaudited) | (Audited) | (Una }| (Unaudited) | | ed)
b il e el Prohl / [Los2) far the pericd betore tax = 1. | Tatal Income from Operations 584,36 2ad45 2,632 87 59437 26455 5,100,560
Un-Audited] Audited | Un-Audited | | aher exceplional and exitanvdinery tems) | 22386 | 74073 | 0zas | 77| 17808 |  7IsE1| 13340 (mmag 2 [Met Profit / Loss) for the period 6107 2185 157.68 12862 A58 165.27

1. Total income from Operations A4.05] 1,069.67 120064 el Profit for the period afer Tax (At (before tax, Exceptional and/ o

2. Mel Profil | (Loss) for he Period Before Tax | 1 2 AT iy SAYRAIORIY W) Lo R ol O L O ) PO 1l O, 3 O s O o 18 Extracrdinary items)

(Befare Exceplional andior Exiracrdinary items) | (3947)] 2598 {18.77) ;';li UD:f;E"-"l"E;*':Z ';';?J"::I":; 'i* ;i:“*’ 186.57 | 470.04 65.35 | (43300} | 4079 Linici 1B 670 3. [Net Profit ¢ (Loss) for the period | 20182 | 2185 15768 | 25937 458 16527

3. Met Profit / (Loss) for the Pariod Befare T: uity Shar al {face v
(Aer Exceptionsl andior Extraordnary fems) | @947 255 |  pa7my | [oReocperewe T | 221600 | ateen | azece | aoweo| 22600 | 22e00| 22sen| 221600 b e

4 WLETORLL1L08s) for the Feriad At T et s 2 [ Net Profit/ (Loss) for the period 217.96 16.35 103.60 185.50 342 11167
(Al Excepbonal andior Exiracordinany ilérms ) (3947 19,265 |:1E T 1 — - & £ i

g T o o I I Basic 0.84 215 0.3 {1.83) 0.63 ¥ .52 (2.04) after tax (after Exceptional and/

: [F{:np|?:1r?;EP;;?TfL$§??r; EI:,:.-:F‘::”:::IH Diluted: 0.84 215 0.39 {1.23] 0.63 2.31 .52 (2.04) or Extraordinary items]

{AMer Tax ) and ether comprehensive Income Maotas: 5. | Total Comprehensive Income for 21796 1635 10415 185.50 342 11222
[Aler Tax)P {2209 aa.87 2960 1. The above Unaudiled quarsdy Finarcial Fecuts wens reviewed by the Audit Comendtes and have been approved by e Board of Directors st their meeting the pericd [Comprising Profit

8. Resarve & shown In tha Audited Balance nelkd oa 1Eh August, 2022 Tha Limited Review of these Resulls 8a required under Reguiation 33 of the SEBI (LODR] Reguisions 2015, have been done { iLoss) for the pericd (after

sheel of the previous year . . ' 5P Y0 St Iy PSS B RIG-Rupey fax) and Other Comprehensie
- 2. The abowe ic an axtract of the detalad format of Cuarterly Financial Results Sled with the Stock Exchanges under Reguiaton 33 of the SEBI (Lisbing and i ’ -

TR Eatngs iy Shats. s 1 -asth) Other Disciosure Requirements) Regquiations, 2015, The fil format of the Cuanedy Financial Results are avaliable on the Sick Exchange websites and g USROS Y S - -
I:E:I Basic I:E 21] 1.08 |:11 1) CUITDS“&'E wabsis www, beeirdia com, www nsssndia com and wwew barskoamesicom & | Paid L'_ﬂ E':'.IIJIt:r' Share Ca FIITl’.l 1.291.36 95136 1.291.36 1.2"]1 16 95136 ].Eq'l 16
(b) Driluted {2.21) 1.08 (1.11) 3. Figures of the previous periodss year have B=an regrouped | rearranged. wherevar NBCESSATY. {Face Value of 310/-} each

NOTES : By Ordar of the Board, 7. | Reserves (excluding Revaluation £53.42 12327 12327 56123 124.27 124.27

For Barak Vablgy Camants ks } L

1. Thee above is an exiract of the detalled formal of first quarter ended Jurse 30, 2024 Lid. Aeserve] as shown in the Audited
filed with the Stock Exchange under Regulation 33 of the SEBI (Listing and other Bl Balance Sheet of the previous year
Disclosure Requirements) Regulations, 2015, The full format for the quarter ended Place: Hew Delhi ) ) Kamakhya Chamaria & |Eamings Per Share [of 210/~ each)

June 30, 2021 fnanczal resulls is available on the websiles of the Slock Date =13, 002000 {View Chuiinean. & Moo= Expoolive Divecir) (for continuing and discontinuad
Exchange|s) www cse-india.com, operations)
2. The sbove un-audited results were reviewsad by the Audit Commities and thera BAJAJ FI NAHCE LI MITED B 169 017 096 T4 o0 104
after approved by the Board of Directors in their mesting hekd on Auguest 12, 2022 : EIEI"-' = - - - = =
For BHARTIA BRIGHT & SEAMLESS STEELS LTD CORPORATE OFFICE: 3rd FLOOR, PANCHSHIL TECH PARK, VIMAN NAGAR, PUNE-411014, MAHARASHTRA, 2. Diluted. 1.5 AT 087 144 0.04 0.93
S BRANCH OFFICE: 1st floor, SC0-40, Ranjit Avenue, B-Block, Above Syndicate Bank, opp. Khalsa Engg Motes:
RAMA SHANKER BHARTLA College, Punjab 143001 POSSESSION NOTICE 1) The abowe is an extract of the detailed format of Cluaterly Financial Results filed with the Stock Exchanges under Regulation

Placa: Kolkala Managing Director e = : ) 33 of the SEBI{Listing and Cther Disclasure Requirements) Regulations, 2015, The full format of the Quaterly Financial Results

Dated : Auguest 12, 2022 DIM: DDZ2A3E20 U/s 13(4) of the Securitisation and REEGF‘IE!]_‘UCI]DI‘I of Financial Assets and Enforcement of _SE'E'-mt'!'" are available on the websites of the Stack Exchange and the listed entity weew afenterprisesitd.in

Interest Act 2002.Rule 8-(1) of the Security Interest (Enforcement) Rules 2002.(Appendix-IV) 2) The above resutt have been reviewed by the audit committee and approved by the Board of Directors at its meeting held on

Whereas, the undersigned being the Authorized Officer of M/s BAJA] FINANCE LIMITED (BFL) under 12082022 and subject to limited review by the statutory auditor as indicated above

FORM A the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 For AF ENTERPRISES LIMITED

PUBLIC ANNOUNCEMENT and in exercise of powers conferred under section 13(2) read with Rule 3 of the Security Interest Sdy-

(Lindar Raguiation & of Me Insnhency and Bankiuetcy Board of India (Enforcement) Rules 2002, issued Demand Notice(s) to Borrower(s) /Co Borrower(s)/ Guarantor(s) Santosh Kumar Kushawaha

Insoiveicy Resolution Process (or Coporabe Parsons) Regukblions. 2016 mentioned herein below to repay the amount mentioned in the notice within 60 days from the date of Date: 12th August, 2022 Managing Director

FOR THE ATTENTION OF THE CREDITORS OF receipt of the sald notice. The Borrower(s) /Co Borrower(s)/ Guarantor(s) having falled to repay the Place: Faridabad DIN-: 02994228
SNS LABORATORIES LIMITED amount, notice is hereby given to the Borrower(s) /Co Borrower(s)/ Guarantor(s) and the public in
néﬁiﬁﬁﬁ“ﬂ"&'ﬁ“ e general that the undersigned on behalf of M/s Bajaj Finance Limited, has taken over the possession of
- o NS Lﬁﬂul"m'lm' HIES LIMITED the property described herein below in exercise of the powers conferred on him under Section 13(4)

- f-mm.m'emmmmm debiol | 1R0G11965 of the said Act read with Rule 8-(1) of the said rules. The Borrower(s) /Co Borrower(s)/ Guarantor(s) in S H'DME

3. | Buthority Lndier which compone debior &5 | Regisyar of Gompanias, Deii N | particular and the public in general are hereby cautioned not to deal with the below said property and -——W LOANS
| Incomparatad | rg.getag:_:l_ B | _ ; any dealings with the said property will be subject to the first charge of BFL for the amount{s) as . < b

L Lo OB | LRIt mentioned herein under with future interest thereon. Motilal Oswal Home Finance Limited

5, | Address of the registered offica and | Registerad Offica; Office No. 532, 3 Floce Mame of the Borrower(s) / Guarantor(s)| Description of Secured Asset Demand Date of CIN: UB5823MH2013PLC 248741

| prircipal ol f ary) of coperate debtor | 5.5, nf?agmm:lgﬁp:‘ Wenyfiaie] Garcen (LAN No, Name of Branch) (Immovable Property) MNotice Date |Possession Regd. Office: Matilal Cswal Tower, Rahimbullah Sayani Road, Opposite Parel 5 T Depot, Prabhadevi, Mumbai - 400 {25.
Sechor TR — ryana _ o, 1 Tk .
e e L Branch : AMRITSAR All That Piece And Parcel Of The Non- and Amount E-rnail: hfqugﬁmﬁgggg;ﬁWﬁl:eééﬁ.ﬁggﬁlgswalhfmm
| of cxoprorate b . { LAN No 491LAPFF171222 Agricultural Property Described As: |19th April 2022 |08 AUG 2022 Bl  FaX: :
| Esamated date of closura of nsohancy 07 12,2023 I.2., 180 days fom nschancy 1. A K ENTERPRISES (Through its PRIVATE MO. 1075A KHASRA MNO.5M11/1, |Rs. 1,04,90,147/- NOTICE
| FEBOALIION prOCEss ] | Cormmencemeit Dale Authorised Signatory/ Managing 1172 MIN, R B ESTATE WAKIYA RAKBA |(Rupees One Crore o S
e and regisration number of the Wohed Nazim Khan Director/Proprietor) (Barrower) GUMTALA, SUBURBANLOHARKA ROAD, [Four Lac Ninety (A) POSTAL BALLOT:
| irsahkency professonal acting as interm Riag Mo, IESVPA-DI2PMO00TE 201 7- 1810207 AT NEAR R B ESTATE LOHARKA, ROAD, |AMRITSAR, PUNIAB-143001, East :- PLOT | Thousand One
| ressilon profesaional e AMRITSAR, PUNIAB - 143001 WO, 1075, West ;- PLOT MO, 1076, Morth ;- |Hundred Forty Seven Modice is hereby given that pursuant 1o and in compliance with Sechion 110 read with Section 108 of the Companies A, 2013
. | Aekdress ancl a-mai of tha 'mﬂ;‘“ mﬂ”" ”“ﬁ ﬁﬁ F‘*‘ng: 2. ASHISH KHANNA (Co Borrower) | ROAD 357 WIDE, South - PLOT NO. 1083 |Only) (“the Act’), Companies (Management and Administration} Rules, 2014, and Secretarial Standard - 2 on General Mestings issued
O S e s Im'I'ITILI.I i :H,";gmmf' 3. ANIL KUMAR KHANNA by the Instibie of Company Secretanes of India (as amended from fime 1o fime) and in accordance with the various related
I b gy [ | Archess: MNK House, 8.1, Basamert, (Co Borrawer) guidelines and circulars issued by the Ministry of Corporate Affairs ("MCA Circulars™), the Company is seeking approval of Members
comespondanca with tha interm resciion | East Patel Nager, Mew Deibi-110008, India ;*:Eit}'ig?::%ﬁm% 4 of the Company on resolution through Postal Ballol process by voling through elecironic means only La. Remote e-valing, for

_|professional | E-mail &f: cirp srelaboraloresfmormsloom ESTATE. AMRITSAR. PUNIAB. 143001 the “Appointment of Mr. Motilal Oswal as the Interim Managing Director of the Company” as saf out in the nofica of Paostal

- (it chatm for subrmission of cleims | 25-06-20e2 : - E Ballot "Notice”) dated August 12, 2022,

| Classes of cradiioes, f any, under ciause {b) | Mo Class of Crediors could be ascensined Date: 13/08/2022 Pl .= PUNJAB Authorized Offi s2% Fina Limited
of ubsadon (4] of section 21, Wi sae. . = = cer Bajay Finance Limi In comphiance with MCA Girculars, the Natice of Postal Ballol has been sent through electronic mode (vide e-mail) only en August

:‘j‘m“‘““"“ Ty S eeCllion — = = = + 12, 2022 1o those Members, whose names appear in the Register of Members | Baneficial Cwners maintained by the Depositories

| Nret ol Fsohvency. Prolessionas (o Clags of Cracitors oouk b asoarnsd i Fid | Pi | P H L FI n I nuest Pr Iuate LI m ItEd as on benpos date ie. Friday, August 5, 2022 and whose email addresses were registerad with the CompanyiDepasitories. In
ideniified 10 act as Authorsed slags accordinghy no Authanzed Aepnesantative is ;.le?ma i - 2 A order to comply with the aforesaid MCA Circulars, hard copy of Postal Ballot Notice along with Postal Baflot Form and pre-paid
Aepresentative of credioes in a class propased. - rininvest | Regd. Office: Piramal Towes, dth Floar, Peninsula Corporate Park, Ganpatran Kadam Marg, Lower Parel, Mumbai-400013 business envelope is not sent fo the Members for this Postal Ballot and Members are required fo commamnicate their assent or
E"”"F'Q';Tﬁ mﬁ“‘“ﬁ [WEBLLINK Fepedigodi v = Authorised Officer's Detail: Abhishek Aggarwal | Phone No.: 011 61280100 | Email Id: ahhisheh-aggarwa@piraml.cmf dissent through the_ Remote e-voling system only. The hembers _hl:ull:ling shares in physical r:ru:de and who have not updated their
emal addressas with the Company are requested to update their emall addresses as per the instructions given in the Motice

bl Details of suthorized representatives. | Mot Agplcable in visw o Colurmn 13
i L NOTICE OF SALE THROUGH PRIVATE TREATY The Motice is also available on the website of the Company at www.mofilaloswalhf com and on the website of the Link Intime

RMotice s heraby given that tha Mational Company Lew Tricunal, Chandigarh Bench, has India Private Limited ("LIPL"} at hitpsiinstavote linkintime.co.in

ordered (he commencemen of Comparate Insohency Resolution Procass ol NS Laboratonaes SALE OF IMMOVEABLE ASSET CHARGED TO PHL FININVEST PRIVATE LIMITED UNDER THE SECURITISATION AND |

?gﬁﬁ?ﬁ,‘ﬂﬁﬁ%ummm Liritec are hessby catid Upon 1o submit thei clsine wits || | RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT [SARFAESIACT) ‘ (B) REMOTE E-VOTING:
LR} e S 2R I this i Tomaryition Vo onm 38 e e it The undersigned as Authorised officer of PHL Fininvest Private Limied has taken over symbalic possession of the schedule praperty Pursuant to the provisions of Section 108 of the Companies Act, 2013 [*the Act”) read with Rule 20 of the Companies (Management
Thﬂgnmi'ﬁ'"ﬂ creditars shiall submit thelr chalms with I:'W: by electronic means only. All ther under Section 13(4) of the SARFAES| Act. and Administration) Rules, 2014 (as amended from time fo time), the Company is pleased to provide to its Members, the facility
ﬁhmﬁimﬁﬂii; uf,.'fml'.;‘:d“'..g m&ﬂm ,i!:a,'f':“‘?;m"' p:,':;,ﬂ: R Public atlarge is informed that the secured propery as mentionad in the Schadule is available for sala through Private Traaty, as per the | to cast their vote by e-voting on the resolution set forth in the Motice. The Company has engaged the senices of LIIPL to provide
H::- Iﬁ:rlfémg?r%m Bﬂa .-?J:i.r'g mmv Lél.:;:dﬂ il;u.'rlr'lz::liabﬁn :ﬁ:‘;} &éifﬂrﬂlg mw_g;agr&rclc':‘r p?l:llr;.l:‘E terms agreeable 1o PHL Fininwvest Private Limited for realisation of dues on "AS IS WHERE |5 BASIS™ and "AS 15 WHAT ISBASIS™. Remote e-voting facility.
F;s;uri?_.s] E‘:&qmamm'rs 2016. The prool of claims s b be submitted by way of following specified Standard terms & conditions for sale of property through Private Treaty are as under: The voting rights of the Members shall be rackoned on the shares registered in the names of the Members/Beneficial Owners
Form B far claims by Operational Creditors except Woekmen and Employees; 1. Salethwough Private Treaty will be on “AS ISWHERE 1S BASIS™ and “AS 15 WHAT |S BASIS", as on l:ut-c:d_T date i.e. Friday, August 5, 2027 and a person who is not a Member as on the cut-off date should treat this MNotice
Sl bt Al O 2. The purchaser will be required to deposit 26% of the sale consideration on the next working day of receipt of PHL Fininvest Private | for information purposes only.
Form E for claims by Autharized Representatives of Workman and Empioyses Limited acceptance of offer for purchase of property and the remaining amount within 15 days thareafter. The Remate e-voting perdod commences from 9.00 a.m. (IST) on Tuesday, August 16, 2022 and ends at 5.00 p.m. (IST) on
FITILF i iy e cMtwir B inanichitfecl hofrao Operaticnal 3, The purchaser has to deposit 10% of the offered amount along with application which will be adjusted against 25% of the deposit io Wednesday, September 14, 2022. The e-vofing shall not be allowed beyond the said fime and date and once the vote on a
Sdi- be made as perclause|{2) above resclution & cast by a member, the member will not be allowed fo change it subsequently
Mohd Mazim Khan " 3
Interim Resolution Professional 4. Failure to remdt the amount required under clause (2) above, will cause forfeiture of amount already paid including 10% of th&; The result of the voting will be announced on Thursday, September 15, 2022 at the Registered Office of the Company and the
IBBUIPA- mﬂiﬁmﬁgﬁﬁgzﬁfﬁg i""""'i"n""'-Pfﬂ’-':’i""ﬂF'@'-'-"lh 3F'FH"53:[W|" : o i s ) ; _— resolution, if approved with requisite majority, shall be deamed to have been passed on the last date specified for the Remote
Placs: Naw Hokd 2 :iﬁzzﬁfulmﬁﬁﬁrﬁmﬁeg; purchase by PHL Fininvest Private Limited, the amount of 10% paid alng with the application e-voling i.2. Wednesday, September 14, 2022. The said Result would alsc be displayed on the wabsite of the Company and LIIPL.
6. The property is being sold with all the existing and future encumbrances whether known or unknown o PHL Fininvest Private The BW"EI' of Directors have EI:'F":“""F;E':I Mr. Umashankar "? PIORLE: Practicing Company Secretary, as the Scrutinizer for conducting
IKAB SECURITIES AND INVESTMENT LIMITED Limited. The Authorised Officer | Secured Creditor shall not be responsible in any way for any thind-party claims / right/ dues. the: Postal Ballot process thraugh Remote: e-voting in a fair and transparent manner.
CIN: L17100MH1991PLC059848 7. The purchaser should conduct due digence on all aspects related to the property (under sale through private treaty) fo his The voling result along with Scrutinizer's Report will be placed on the website of the Company i.e. www.molilaloswalhf.com and
Regd. Office: 11th Floor, Express Towers Nariman Point Mumbai 400021 :T:f;?;:?: The purchasar shall not b enlitled o make any claim against the Authorised Officer | Secured Craditor in this regard al | on the website of the LIIPL at hitps:instavote.linkintime.co.n and shall also be displayed on the Notice Board of the Company,

Tel: 022 — 24224480/81,
Email: infoikabsecurities @gmail.com; Website: www.ikabsecurities.com
NOTICE OF THE 31stANNUAL GENERAL MEETING,

In the avent of any grievance refating o Remote e-voting, the MembersBeneficial Owners may contact the following:

Mr. Rajiv Ranjan, AVF, LIIPL, C-101, 1% Floor, 247 Park, Lal Bahadur Shastr Marng, Vikhroli (West), Mumbai - 400083;
Helpdesk: 022 49136000/ 49186175, E-mail lo enatices@linkintime.co.in

E. PHLFininves! Private Limited reserves the right to reject any offer of purchase without assigning amy reason.
9.  Incaseof more than one offer, PHL Finenvest Private Limited will 2ccept the haghest offer.

E-VOTING INFORMATION AND BOOK CLOSURE 10. Theinterested parties may contact the Authorised Officer for further details | clarifications and for submitting theér application. .
_ R E For Motilal Oswal Home Finance Limited
This is to inform, that in view of the continuous outbreak of the COVID-19 11. Thepurchaserhas to bear all stamip duty, registration fee, and other expenses, taxes, dulies inrespectof purchase of the property,
pandemic, the 31*Annual General Meeting (AGM) of IKAB Securities and 12. Sale shall be in accordance with the provisions of SARFAESI Act/ Rules. — Sdi-
Investment Limited will be convened through Video Conferencing (VC) /Other BORROWER | GUARANTOR RESERVE PRICE (below which | ; : Ritin Mawani
Audio Visual Means (OAVM) in compliance with the applicable provisions of MAME & ADDRESS DESCRIPTION OF PROPERTY the property mll{:ut be sold) [ Place: Mumbai Company Secretary & Compliance Officer
the Companies Act, 2013 and rules made thereunder, read with Circulars Date: August 12, 2022 (ACS: 50900

Kay Jay Fincap Limited, Regislered Office at &3, | Allthat piece and parcel of land including any Reserve Price;
Cikhia Phasa I, Okhla dusinal Area, Mew Delhi- | buildings or any other structures constructed 12,50,00,000

110020 and th , lying at Mustatil No. 20, Killa No.
CIN-UB4102DL 1986910026145 2360, 72119, S5H(010, 52244 and| (ke o MAGNANIMOUS TRADE & FINANCE LIMITED

Amount Outstanding: Rs. 443 38,21 7271 (Rupees | 13(8-0), 18(8-0) situated at Village Malpura,

and Notifications issued by the Ministry of Corporate Affairs (MCA) and
Securities and Exchange Board of India (SEBI), in this regard.

Accordingly, the 31t AGM of the Shareholders of IKAB Securities and
Investment Limited will be held at 04:00 P.M. (IST) on Thursday, 8th
September, 2022 through VC/OAVM facilities provided by the Central

Depository Services (India) Limited (CDSL) to transact the businesses as | | Four Hundred Forty Three Crore Thirty Six Lac Twenty T:MH ﬁhﬂif;ll;;;m ﬁwg*l-d:dﬂrr;m': Registered Office: D-1, Moti Lal Atal Road, 1st Floor, Behind Hotel Neelam,
. . . | Sevan i . o 0N ; s s
set out in the Notice convening the 31AGM. d':'h':: ;EU;;E!:IE - uﬂ“:dﬁrfm_ﬁﬁrﬁ EEEE;E;EE ?mnh‘?;:iml:liny WE;?SH.IE,-S S:D;Eﬂva;nuﬂ'l&' Jaipur-302001 (Rajasthan) [CIN- L65923RJ1991PLCO059251], Tel: (0141) 2373364,
In this connection, the Shareholders may note the following: : N | crther rI m,,r 4% faatwide |:|' R - TR T T, et .
(a) Notice of the 31t AGM along with the Annual Report for the Financial Ay A R 2373676 Email: Eu@- mifl.co.in; Website: www.mtfl.co.in
Year 2021-22 will be sent electronically to those Members whose e-mail Place: Delhi For PHL Fininvest Private Limited UNAUDITED CONSOLIDATED RESULTS FOR THE QUARTER ENDED 30TH JUNE, 2022

addresses are Registered with the Company/ Registrar and Share Date: 12-08-2022 Authorized Officer | . . .
Transfer Agent (RTA)/ Depository Participants (DP) and that the physical 5 —— (I EAERE S M I INTITH). P Ste)
copy of the 31AGM Notice and Annual Report will not be sent separately i AmcarE T “;:::'2:‘;2” YT ::";;::;
AEGIS LOGISTICS LIMITED T Tme
(b) The Annual Report covering all the relevant Statutory documents will be B et ey e e T { I.anu-l:l;tedl [Al.lliuzl:;edj {Uﬁ::gl?l:adll {-ﬁ;gl::d}
available on the website of the Company at https://ikabsecurities.com/ ’ Regd.Office: 502, Skylon, G.1.D.C.. Char Rasta, Vapi - 396 195, Dist. Valsad, Gujarat. : P';h,_':_mt:': "m.:;lm""”’T = ' ' '
and on the website of the Bombay Stock Exchange www.bseindia.com; Corp. ﬂ”'“ 1202, Tower %-apﬂn'gflﬁg Egﬁﬁglgggﬁpag G. g1|'-;%‘ Eﬁ?‘;ﬂ@ (W), Murnbai - 400013, i I.L:'E'_raﬁn'::}-’_imm.l ek e {1.84) 049 28.31 18.83
(c) Shareholders can attend and participate in the 31AGM only through 3 et +_ Ay AK: +3 . . X ; - = ; +
the VC/ OAVM facility and the details of which is provided in the Notice of E-mail: asgis @ aegisindia.com » Website: www.aegisindia.com » CIN: LE3090GJ1956PLC001032 3 :’;:: :;_:E:;L’_If: F':m”dll ::Eﬁ;?rdinan jeras) {1.84) 043 28.31 18.83
the 31< AGM. Accordingly, no provision has been made to attend and EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS 4 [Frostiloss) for the period aier Tax fafer Exceplional
participate in the 31AGM of the Company in person. Shareholders FOR THE QUARTER ENDED JUNE 30. 2022 il e Extiaordinary deme) {1.63) 1.70 21.06 13.84
attending the Meeting through VC/OAVM shall be counted for the purpose ¥ = :':'|II 21 Comp r-;.m; nsive Inoome for The penod
of reckoning the quorum under Section 103 of the Companies Act 2013; {5 I Ly oot ot Msar i) [Comprising Profa / {Loss) for the period (afler Tax) {1.83) 1.70 21.05 13.84
(d) Transfer Book: The Transfer Books will remain closed from 1t QUARTER ENDED EAR Eunem and oher Comprehensive beome {aflar Tax)]
Septembefrsﬁotiél’a 8" September, 2022 (both days inclusive) for the 5;' PARTICULARS 0062022 | 31.032022 | 30.06.2021 | 31.03.2022 ! g | Paid up eouity sharn capita 85 15 8545 T 0615
purpose of 31° T { Faca Value of Re. 100- each ) ' ' ' '
to all the beneficial owners in respect of Shares held in electronic . | & -':'-'-’HHEFF—! Audied | Unspdied | | DRNeE: ! 7 i and dily Mot Brnuli ]
: 2 | - | | Bagic and diluted EPE | Not ized ) (B3
form as per details furnished by the Depositories for this purpose as 1 | Totalincome from operations (net) | 223548 | 210358 | 67,606 463,008 o L] R 557 110
at the end of 1%t September, 2022; 2 | Met Profif for the perodiyear | Cilulad {0.19) 018 2 71 1.10
e to all the Shareholders in respect of Shares held in Physical Form, i before Tax, Exceptional andfor Extracedinary items) 13,143 12 568 9,033 47,198 | H ﬂtEE'
after giving effect to valid Transfer, Transmission or Transposition 3 | Met Profit for the perodivear befone tax £ 3 ) ) )
requests lodged with the Company on or before 1 September, 2022; (after Exceptional and'or Extraordinany tems) 13,143 12 568 9,033 47,189 (1] The above results have been reviewed and recommended for the adoption by the Audit
e) Evoting instruction: 3 : 1 1 — —1 —==" Committee to the Board of Directors and have been approved by the Board of Directors at its
(e) g 4 | Met Profitfor the
- ided wi i - i ol Meeting held on11th August, 2022
*  Shareholders will be provided with the facility to cast their votes on {after Excaptional and/or Extraardinary tems) 10,748 10010 | 7 221 98 404 ealing neld on ugust, -
all resolutions set forth in the Notice of the 315t AGM using electronic =1 Total G G T T ol ' '
voting system (e-voting) facility provided by CDSL, which is detailed 24 [';um izﬁmpﬂﬁ'}': t':;m ri;?;aﬁ:ﬁm i':;r I: i } The above is an extract of the detailed format of Quarterly Unaudited Financial Results filed with
in the Notice of the 31 AGM; pors bt il : the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and disclosure
. g . . . and Othar Comprabansive Incomea (after fax)) 10,751 10261 ? EHJ 38507 |
*  Voting Rights shall be in proportion to the Equity Shares held by the B B T o 1 i 1 3 T Requirements) Regulations 2015. The full format of the Quarterly Unaudited Financial Results
Shareholders as on 1<'September, 2022 (“Cut-off date”); | 21 -ﬁﬂl.‘.'l:ﬁflsi.fi‘?.cﬁ!?.'.la' _ | 2RI | 5210 | 2l | Lo are available on the website of Stock Exchange (www.bseindia.com) and on the Company's
e Remote e-voting commences at 09:00 A.M. (IST) on Sunday 4| Other Equity as shown inthe website (www.mitfl.co.in)
4 September 2022 and ends on 05:00 P.M. Wednesday | Audited Balance Sheet | , 214 469 >
7" September, 2022. During this period, Shareholders holding shares 8 | Eamings Per Share (of ¥ 1/- sach) UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED ON 30TH JUNE, 2022.
either in physical or dematerialized form as on the Cut-off date may | (for continuing and discontinued operations) | {Rs.in Lakhs excluding earning per share)
cast their votes electronlcally; . | Basic{in®) . g5_| 270 | 1.90 I 1019 I 3 PrarBedlar Quarter ended aur wdedl
* Those Shareholders, who will be present in the 31 AGM through DllutEl:: (in?) 295 | 270 mu | 10.19 | No 30.06.2022 31.03.2022 30.06.2022 31.03.2022
VC/OAW facility and who have not cast their vote on the Resolutions e e st {Audited) | { Unaudited] | {Audited) |{ Unaudited )
as on the Cut-off date, shall be eligible to vote through remote Thae hEg.r data relating o unaudited standatons nancial resulls c-1 Aeis Ll:'.‘lﬂISlHL'“-h Lirmibed for fhe quarter ﬂr‘-ﬂﬂd June 30, 2022 ; IR T % T T R
e-voting during the 31%AGM. Shareholders who have cast their votes CLLbEL 5 ProfitiiLoms] o e :'.'a,m It-a::.re T —— : '
on the Cut off date prior to the 31AGM may also attend/ participate . {T in Lakh except Pt share data) g o Exloovtian B6ii) {0.94) 0.65 28.80 21.74
in the AGM through VC/ OAVM but shall note entitled to cast their ! GUARTER ENDED 'q"E.ﬂ.H EHDED' T | ProfiffLoss) for the period bfoes Tan
. 3 P e o h
B Vgtefs Sgam- heir M held on Monday. 8% A 2029 S; AHIGIEARE 30.06.2022 31082022 | 30062021 | 31032022 i {afler Excentional ard | or Exiraordinary items) 034 b 20,80 ZEIA
e Board of Directors in their Meeting held on Monday, ugust 1 o [ = | | 4 ProtLets)] for e pariod afler Tax (e Excaptional
has appointed Ms. Shruti Somani, Practicing Company Secretary, Mumbai, —— Rl i - -l--u—niu—d-ﬂ-w ' !"”".-“.@E"E'.._i and | of Extraedinary itams) {0:33) xop ZhE 1675
as the Scrutinizer for conducting the e-voting process in a fair and 1 | Total Income from Gperations | 64,323 43,393 21921 | 122,798 5| Tolal Comprehensve Incame for e period
transparent manner. 2 | Net Proft/{lnss) for the perindiysar befors tax | | | [Comprising Profit / (Loss] for the period (afler Tax) {0.93) 1.85 21.00 16.75
Members may kindly note that the Chairman or in his absence the Managing | {after Exceptional and'or Extraordinary itams) 60,796 | 10,259 | 38 | 52478 and oiher Comprehenaive income (after Taxj]
Director or the person authorized in this regard will announce the results of 3 | Met Profit'{Loss) for the pedodfyear after tax | | | B Paid up equity share capial 4518 85 15 85 13 88 18
e-voting on or before 10thSeptember, 2022 at the Registered Office of the | lafter Exceptional and'or Extraordinary fams) 47,445 8485 4,789 | 45,180 | { Face Value of Fis.10- each | : o ;
Shall ba placed on the Company o webste nioss/kabsecurties.com for he L] Vil Wombs e ||t L5k | o Rpn eI ot o 75 7 ¥y
o} 0 websi /i urities. : T ; L : :
informatir())n o Mormbers ofpthey Company begides being communicated to Note: The above ks an extract of the detziled farmat of CuartarhfAnnual Financial Results filed wrth1he Stock Exchanges under I:uEIzI';:d {{I.-I:IE:E: 0.90 177 141
the Stock Exchanges Regulation 33 of the SEBI |Listing Obligations and Disclosure Requirernents) Begulations, 2015, The full format of the - - = :
. . . . . QuarterhyAnnual Financial Results are available onthe Stock Exchange websies. (www. basindia com, wew . nseindia.com
In case of any queries/grievances relafung to voting by electronic means, oF W aegisinda.com) E'!I' Order of the Board of Directors
members may contact Mr. Sanket Rathi, Company Secretary& Compliance
Officer, at the above mentioned contact details. For and on behalf of the Board For magnanimous Trade & Finance Ltd.
For IKAB SECURITIES AND INVESTMENT LIMITED Aegis Logistics Limited
BZZ?:A'YIJ;stta;& 2022 SANKET R,o?roll-ﬁ Place : Mumbai Raj K Chandaria Date - 114?3-2“22 (Parvati Parasrampuria)
COMPANY SECRETARY& COMPLIANCE OFFICER Dale : August 12, 2022 Chairman & Managing Director Place - Jaipur (Managing Director)
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e g S h—13, X ) =13,

3.9.-201301, WA & : TR o fafes, whr TRy, o & -2, |l
A AXIS BANK T, [-14, T 128, TS THATH, St A= fererered, et (3.9.)-

201301 HIUNE HEE: TR BRT', i -, S ST fHed Huss,
TgTgEER A, T, GaE-400025 Usiighd wraied: R, el wive, audver d9f) % 9, o med,
s, STEHRTEIE-380006

AT I, 2002 o d8d hoall gadr

Sran for srdieEmer A facir skl < gfyfaeer weh gafmior qon wfagfa fed yerd= sifufmm, 2002 %
T URRT Sk T A WieRt 8 % A1d ud ufaaf e (o) Frem, 2002 % fm 9 3 @ ufed
URT 13(12) % ded  Usd WA % SwEm B frefafea weier(H)aw-
HeteR(I ) /S Aeehehatait F HRE TEAT ® wid w [ F 60 T % i ge § st
R w YA FIA H HEd gC TR AN GOl S H o) eI ) /A8
IR ) /SN (A ) /seenshaiall S/ RT o GAYTaH § FAEA B oh HRUl TIERT hoiegr () /8-
FeiaR(I) /SRR () /aeersratalt qun ST 6l gE & S ® R wfua freet % fawm s %
qfga wiva ffm & arT 13(4) & q8d IY U9 VRl & IUEE H reewe ¥ e aftfa fafyr
e aftfa Tmfe R e #R o € 1 ol ®9 F Feier(F) /Ag-weier (A ) /S ) /semeaiel Te
S W TGERT G % Q1Y T FATER | B ht e of S § iR Tty % e fedt ger
1 HeAeER U e faffee & gar @t fasm 2 wfoe@ it 1 gem & g Suwey wHE-dm
&% T | peieR/STaFl/seeherarsit s e it AT T &R 13 H IUERT (8) T AR 3mehfia
feram T ® 1

HACR/AE-hIqN el AT Tt T feremur mwaﬁﬁrﬁr]
T e e W 9 R ] e = 23 fe@wR, 2016
THUTH TR R IW HR ueh fied fi | 2163.50 o e o qugpf|  WideR whselr T
1] I framelt - W A 2138 W VII| 9w, oqde, 7-€1, SeEet @t fata
THUEH R HiEll U9, 396 | {8 W, Al g, 11 WA, 2022
wH Fe-2 feufed wE waerel W€ qeum, sReon § R - :
feweft-110074, W1 & : wife FR MU, | o gdi- o forera & (:Tgﬁl:ig
7- & Temid eRAT TS T SUAS | grgar, uRem o ferel (Wﬁaﬁ@w
{ofe TR B % SR, IR- | o g e A
fafies, ad #@fa dwet fafeew| cor- ey R * el
FEFE FeX F A A T AR | grgER )
ufzm foer =8 faeeti- 110016
IUYH FoIQR(A ) /FE—hsIGR( ) /SHHAN( AT ) /S Ehehdl 3l hl TALART AR Feht o 1o1¢ 30 TS

o1 Aifew &z S €, e yfafd feq (gada) fem 2002 % o 8 3R 9 & U & STER,
TQ Afeq & YhIHE o alE 9 30 &A1 i gy R fRe W&t w8 dufaat s € S |
fafer : 11 emrE, 2022, TN : wer atfrpa witreRTd, ufermw ek fafes

wooncirs MOONGIPA SECURITIES LIMITED \ pi | ﬁw 'ﬁqﬂgﬁ-{g -;“gaz ﬁﬁ%@*
HECUTHTTIRE LT
(CIN: L74899DL1994PLC057941) iIrama : . g : > : _ .
Regd. Office: 37, Hargobind Enclave, Vikas Marg, Delhi-110092 PHL Fininvest | i, Staia: RIS 2197, a4 7w, AR 1 o, T aE AR, @ 0, g9 400013
Phone no.: 011-22373437 T S RO S S i ;
Email: moongipas@gmail.com, Website: www.moongipa.net , | B . 01161280100 | SAUN S8 2008 W ER T AL Lo
: : feratl 1te @ sz 2t At @) g=en
earviembers, Prefr siaferdt @ sftvafresey o gl ol e s s (sl srfrm) 3wt & e S e gl Pt ot o
Moongipa Securities Limited had issued Notice dated July 25, 2022 for seeking approval of members for certain agenda items through e £ R oo l: )
postal ballot process. The Postal Ballot Notice has already been circulated to all the Shareholders of the Company in due compliance ey R oot Pt 2 itesey Sefperft 8wy & -sriemmnedt & areiadt it o a1l B e Fermy S ] 1S
with the provisions of the Companies Act, 2013 read with rules made thereunder. L ;-Iqﬁi = MiEEE PRSI SIS o 0 R SR T A A AT 1304) % e SR Hh 6 s
The Company through this communication wishes to bring to the notice of the Shareholders, following changes in the said S R T " gy y g ,
Postal Ballot Notice: T BT A A 1 i e w ¢ g # afaien gie w5 Fe S E e | RS aeee g, e e
e s e L e S R R e G e = .
Changes to the Explanatory Statement to Item No. 2 & 3: W [P ”’”‘ﬂﬁ Tl T S AE ST HI R T AT T ] T A B JE S ® S 4= T 6
1. InPara VI, the identity of the natural persons who are the ultimate beneficial owners of the below mentioned allottees shall be read as | | FEi BT 3 sreer & wiafer 1 Feft % e v s it ot e : _
under: 1. [t wiT = mves & Toeh e & i & ol ol @ W 7 F e v S ) _ _
Name of the Proposed Allotiees Category Name of Ultifate beneficial owners 2. ST F WU 3 W S P R § A 6 R T el @ 25% 7w e i 5w w15 S
7S RohitGupta HUF Non- Promoter M RohitGupta i b R L I _ - W . - . o
3. O T SRS T Ay AeeniE o w 10% w T w A T S HE (2) B ST & s aw o i & 25% & e s
Seven HittsCapital Non- Promoter M Krishia Kumar Karwa and Ms. PritrKarwa it "
NS ATUN Venkatachatarm (HUF) Non-Promoter N ATUT Venkatachatam 4, T T (2] % 7 A T T BT H R S O AR % A o 2 T a 10% S e e 6
2. InPara VilTwherein the defails regarding the percentage of post preferentialissue capital that may be held by the allottee(s TIET ] F= & [H97 =
andchange in control, if any, in the issuer consequent to the preferential issue are mentioned, the pre preferential holding 5. e e wEEe ieE o aie # e & ST T T W i F, o A e a6 E 10% o e el e
of Mr. Nitin Agrawal & Mr. Deepak Kumar Shall be read as follows: e e & 3l | &
SN Name—— |~ Prefissue— [ Prefissue [ No.of —Norof 6. Haf & w0 A o aive & Wit & mg g ow ore B AR ae doeem Feeee agie R o A A O o ) Wi
Shareholding Shareholding | Equity Shareholding |Warrants| Shareholding TR AW AT Tt T Fei e & A i =t % T R o A & P )
Structure Structure | Shares Tobe | (Presuming full 7. e S e e O A e T e (S m A F ) T o e e i | d e e
to SPA shares)* A-:-Ic:)ttt,:d Alotted cwzﬁ;sr:fs';#‘)f g wa o mfege st o i S @ Fars g SR S e e e
| g, G = aede fiee & O R 2R S S S & B 0 e e S i geE
ol % no. of % no. of %o** NO. OF 1 g s 9. T # A wEE % 99 1, fran e aEae ST T0E s S S 0 |
Shares Shares Shares Shares : S T Tt B,
10. SETE T e BT A e AT AT AT W B & o e At # T w w
T [ MF. Deepak Kumar | 15,000 [ 0.30 | 15,000 [ 0.30 0 75,000 | 0.05 | 1,00,0007 1,715,000 0.32 11, F91 ) R & e i A e i e, G e, T A, %, S e 0 g b
2| M NitimAgarwal 50 0:001T 50 0:001 50,000 | 50,050 | 0:17 0 50,050 014 12, By T TR AT o A ‘ﬂ_'? et it
(") Itmay please be notedthatthe pre preferential nolding O-T these allotiees have been put under l0CK-In as per the provisions or kegulation 16/(b) ortne SEBI
ICDR Regulations. AT/ & 7 sl v B s 77 (Red AR defr
3. ClauseiiinPara X (Issue price and Relevant Date) shall be read as under: o ™ i fr T8 Al
“The price determined through Valuation report dated July 25, 2022 obtained in terms of Regulation 166A of the ICDR Regulations 3 e -
from Mr. Ankush Garg, Independent Registered Valuer (Registration No.: IBBI/RV/02/2018/10010) is Rs. 52.64/- per Equity Share,| | ® P Rftids, dofipe smfera 68, S | s o1 =2 wes wp1 03 afal 7 g% =i s T
The said report s available on the website of the Company at www.moongipa.net.” G 111, e Sl as, T Pel-110020 i i f“ 9T M &R S HE, 12.50.00.000
All other particulars and details remain unchanged. The corrigendum shall be read in conjunction with the Notice dated July 25, 2022 i mfea . 20, fE A 23 (80), 1712 (1419), ek
together with explanatory statement. This corrigendum is also available on the company’s website viz. www.moongipa.net, andon| | Hus- L34102DL1986PLC026143 25/1(4-18), 25/2(2-14) and 13{8-0), 18(8-0) 7 | HE
the website of BSE Limited viz. www.bseindia.com. Corrigendum shall also be sent electronically to all theTegistered shareholders as FE O T, 443,36,21,727- (. & o Yo | TG, TEET A TR, BEET | R, T WE °E)
on the cut-off date, i.e. Friday, July 22,2022 i ol A s s A o ey W) BEFE 13,921 T A, IEEF TE T - 599 w0
For Moongipa Securities Limited BriE 05.04.2021 7% S afts = = ol {"“F'T-_’ﬁ“" i - 3 *[“fr"f_- efir 1 - ar
Sd/- i = T, FAT A - 330 = 2
Place: Delhi (Sachin Kumar) : m—
Date: August 12, 2022 Company Secretary bl e, 4 % i A
i 12.08.2022 e e sl el e et

s EENLU

. H -

£ 5 A
HNE UgaH GEEm: L67120HR1992PLC035087
WE &, 233-234, WeRl-58,qocWTTE, WAQEIE-121004, (BRATT)
TIT H.:91-8826794470-73, TheRT : 91 (0129) 2307263

geqEe: www.cenlub.in, $-#et: investors@cenlub.in
30.06.2022 W, 2022 ! QU fameét & Ruga

[,

3M&S B

aehtara foxita uftomat @t feremor (5. @@t ®)
fererzur T Tl o aN
W-Jun-2 | N-Mar-22 | 3-Jun-2 | 3-Mar22
( FTIRTETA ) | ( SFERTRT ) | ( Siehfera )| ( 3fehtard )
| | aR=ETeH @ S 3 (YS) 1,31682 | 172857 727.70 | 5382.18
7 | srafu & fom g oW (R, T weeteen | '
SR TS A ) 1B8.75 | 377.99 1252 B56.82
3 | WU @ 3@t o foe gg (e (e
/3T TR Uel § 91E) 188.75 377.99 32,52 66 B2
4 | T R @ty & faT g @
(TafSTe wel/3teren STTeRY 7l A 1) 141.24 334,59 24.34 700,38
, | A B ol ATh A (A g (F
g ) /(B) TS 37T A9H 3 (T
% 91¢) | IntHa 141,24 330.98 26,27 £40.54
£ | sfEE IR qsﬁ (9T H) 466 .29 466.29 466.29 466,29
7 | 33 ufq IR (% 10 9fd 1)
( 3TFERA YHTeTeh! o ford )
G 3.03 7.18 0.52 15.02
et 3.03 7.18 0.52 15.02
feuoft .

1. 12 3T, 2002 I AT ITh! Heiferd oGk § 3fifee HHS 30 FH, 2022 HT FAN fr@l &
o) Iy e fafiee (‘wwl’) % Ruew faxdia aRomdl @t wdien @t T @ qen
e Hed BT IgHIfed fohdl 31 § 1 37 aRuTl W e o faftrer orar-adterent # TR-weifid
Titen freepd sifirers R 21

2. 31 A€, 2022 1 99M fAEl % sfine wEof fod oW qen 31 9=, 2022 1 wHH fod 99 w6t
e fmet 9ok fafyr o ad & gl sfiehe o dod H 3fonfard stiel & S dgaw

3. ST T AT 6 ARAE @l 7 108-T=Te Eel o 39K, Th AT T |
3T & 37d: 3 | FIE SGIeA Id -8l ol T ¢ |

4. 9 ARETT ®ROT F o 390 FAR 3wera (DIN: 00006512), TR-FEFwRI Wad Fewen
12 30, 2022 W A1 & 9 T formn B

5 30 S, 2022 I THM [GURT & T8 FE F LueueaH 3T fqd aRumd e 6 dewse
(www.cenlub.in) T2 siwgg &t e@Ee (www.bseindia.in) W +f 3ueisy € |

TIogd TSRS fotwes & fha

TH: /
o Tt
WH: e T et
fafar: 12.8.2022 DIN: 00041986
CIN: L74999DL1984PLC018610
UST, T €-3,2, G IO aF, ha-11, 98 fEeei-110020
WIF: 011-47105100, $-He%: Secretarial@ebl.co.in, as@Ee: www.ebl.co.in
30 W, 2022 @t WA faAEr o oo erehfar fanfier uftomt <t wwior
(vuw et w
wW | feremor ww fmer W fog T =
. & fog
30.08.2022 | 30.08.2021 | 31030022 | 31.03.3931
_ (IToRTe ) ( ITehTeT) ( 3ToRter) ( 3TeRTarT)
g | T g S (I5) 0.22 1548 | 351 59.74
7| SRR WS 5 & g e/ (e 146 | 184 | 1148 00
1 | AR ar ok e g ey (31 (SRrERe wet '
& ) 11 1.20 1.99 1.70
4 | A ATES A 1.1 1.20 | 803 im
§ | Rt R g 190.76 | 190.76 | 180.78 190.76
g | 3T UId IR (SUCH) TR el ok a6 (%, 10/- I |
ufer 1) (enfferiga )
%) qA 0,08 .08 0.4 006
| &) WA AR 0.00 | J.41 .09
feorutt. -
1. 30 I, 2022 ¥ wWw foweEl & U €T an uewa, uRomw ur fEited gSt @ feemor
(U @t w)
fererur woTR fommer T o
30.08.22 J0.08.21 nn | N
(FTHHTE) (FTFeRTRT) (3tefar) (stefar)
(BRCERISTE) 1 ]
F) We-F (WA TL/HE.) 363 383 <83 14 58
) -9, (W) y 15.15 16.15
M) -7 (3fEm) 3 ;g 11.83 16.32 30 04
) I g 9.2 15.48 35.10 59.78
SRR i) SR T e
IS ferpyae | 9.22 15.48 35.10 0.7 |
2. @ gRem (@) (+)/(F1F) (-)
LR ERCER iR i SR Gl
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